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Shri Indrajit Gupta: I would like to
know whether as a result of the study
carried out in these foreign ports by
our experts the Government has been
able to make any assessment of the
expenditure which ig likely to be in-
volved on the installation of this
model plant and whether this plant
will have to be imported or it can be
manufactured indigenously?

Shri Raj Bahadur: I only said that
we are in the process of installing a
plant at Visakhapatnam. We want to
make it as efficient gs possible within
our financial resources and foreign-
exchange resources. The scheme
under implementation is estimated to
cost about Rg, 2 crores. I think the
plant will be put into operation by
about April or May.

Shri Indrajit Gupta; I wanted to
know whether the plant will have
to be importeq or it can be manu-
factured here?

Shri Raj Bahadur: Much of the
mechanised equipment will be im-
ported.

Shri P. R. Chakraverti: Ag a result
of the survey of different ports may
1 xnow which type of mechanism and
of which port has appealed to the
Government—the working of which is
readily acceptable to us?

Shri Raj Bahadur: They have pre-
pared technical mnotes. About the
types and other things it is not possi-
ble for me to say anything. They
have to make up their ming after pro-
per study as to what improvements,
changes and modfications if any they
would like to make in the equipment
already under installation.
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Shri Rameshwar Tantia:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether with g view to im-
proving the competitive power of the
sugar industry agairfst gur and
khandsari units, Government have
decided to give some new concessions
to the sugar industry;

(b) if so, the precise nature; and
extent of such concessions; and

(c) how far the target of sugar
production for the current year is
likely to be achieved thereby?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) and (b). Gov-
ernment have given the following in-
centives to the sugar industry:

1. A rebate of 50 per cent in basic
excise duty has been allowed on the
production” of sugar during the period
October-November, 1964 which jg in
excess of sugar produced by the fac-
tories during the corresponding period
in 1862.

2. A rebate in basic excise duty has
been allowed on production of sugar
in the months of January to June,
1965, which is in excess of the pro-
duction in the corresponding period
in 1964 as under:—

(i) at the rate of 20 per cent on
the first 10 per cent of such
excess production;

(ii) at the rate of 40 per cemt on
the next 10 per cent of such
excess production; and

(iii) at the rate of 50 per cent on
the balance of such excess pro-
duction.

(¢) No target of sugar production
for the current year has been fixed,
but the production is expected to be
around 30 lakh tonnes.
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Shri P. C. Borooah: May I know
what will be the total rebate earned
by the mills and the maximum price
that will be possible to be offered by
the mills for purchase of sugarcane?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): The
actua] rebate available will depend
upon the ultimate excess production.
That cannot be calculated now. I am
sure each mill will be able to make
a calculation of their own capacity
and on that basis offer a higher price
for sugarcane.

Shri P. C. Borooah: May I know
whether the desirability of imposing
restriction upon gur and khandsari
to prevent unhealthy competition by
cane going to khandsari is under
consideration and, if so, what is the
result?

Shri C. Subramaniam: At present
there is no control on the production,
gale or distribution of gur.

Shri R. G. Dubey: May I know
whether the offering of these conces-
sions had any effect on the prevail-
ing market price of khandsari and
gur as against sugar?

Shri C. Subramaniam: Generally,
the prices of gur and khandsari are
showing a downward trend. There-
fore, it is becoming more and more
competetive for the sugar factories
to get sugarcane.
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Shrf" C. Subramaniam: With regard
to gur and khandsari I do not have
the figures with me.
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Shri C. Subramaniam: This is with
reference to the incentives given to
the factories. We have given incen-
tives to the producers of cane by
giving them higher prices during this
season.
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Shri C. Subramaniam: Formerly, at
84 per cent recovery the price was
Rs. 1'86. Now we are giving Rs. 2
up to 10'4 per cent. That is the in-
creased pfice which was suggested
by the various State Governments.
We have accepted it and fixed that
price. ’
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Shri C. Subramaniam: As a matter
of fact, there is a high excise duty
over factory-made sugar. That gives
competitive strength to gur and
khandsari. That is why they are
able to get more sugarcane than the
sugar factories. As g matter of fact,

this protection has been given to
the cottage industries.

Shrimat] Savitri Nigam: What
action has been taken to increase the
production of brown sugar or
khandsari and make it so useful that
it could be exporte4?
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Shri C. Subramaniam: There is no
good market for khandsari outside
our country. But there is a good
market for raw sugar produced in
the factories. Therefore, there is no
purpose in seeking an export market
for it.
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Shri C. Subramaniam: We have
fixed the minimum cane price. It is
open to the sugar mills to pay over
and above that for the purpose of
competition with the other purchasers
of cane. It is left to the discretion of
cach sugar factory to decide what it
would pay and whether it would pay
any extra price at all. We have fixed
only the minimum price.

Shri Sinhasan Singh: May I know
whether the rebate proposed to be
given to the sugar industry has been
agreed to on their representations and
whether in fixing the sugar price
Government takes intop consideration
the price of molasses and chepua?

Shri C. Subramaniam: The price
of Sugar is fixed on the basis of the
Tariff Commission's Report which was
prepared in 1955-56. We have again
referred this matter to another com-
misison, called the Sen Commission,
which is going into the entire ques-
tion of production and pricing of sugar
in the factories. Therefore, just now
we are following the formula which
is already available.

Shri Sinhasan Singh: I asked whe-
ther any consideration has been
given to the price of molasses, bagasse
and other by-products while fixing
the price of sugar.

Shri C. Subramaniam; My impres-
sion is that the Tariff Commission
has not taken that into consideration.
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They have only taken into account
the recovery factor and the duration
of the working period. Now, I am
sure, the Sen Commission will go into
the raw materials available also
which are saleable.

Shri Sinhasan Singh: My question
has not been answered.

Mr. Speaker: Twice he has asked
his question. Shri Shivananjappa.

Shri Sinhasan Singh: They recover
money from these molasses.

Shri Shivananjappa: May I know
whether the requisitioning of sugar-
cane grown within a radius of 20
miles of sugar factories stil conti-
nues?

8hri C. Subramaniam: There is no
requisitioning as far as I know.

Shri A. P. Jain: In the month of
November the recovery from gsugar-
cane sometimeg falls to as low as 75
per'cent and if the same cane matures
in December and January it will give
10 or 10'5 per cent recovery; so, any
encouragement for earlier crushing is
anti-national in so far as it causes
loss of sugar. If that is so, were
there any countervailing reasons for
the Government to encourage the
crushing of sugarcane in the month
ot November?

Shri C. Subramaniam: We wanted
some early productionn. We knew
that the recovery will be less; but it
wag a question of utilising the existing
cane and of getting some sugar pro-
duction during those lean ‘months
when we wanted sugar. We gave
this additional = thing because our
stocks were very low and we wanted
early production.
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Shri C. Subramaniam: This is a
matter for the State Government to

consider to give licences for those

areas where there is np demapg for
sugarcane.
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Shri S. M. Banerjee: I want to
know whether it is a fact that after
the concession had been given to the
sugar industry they have neither
reduced the cost of Pproduction nor
have they given higher prices to the
sugarcane growers. If so, what gsteps
are being taken by Government to
see that they agree at least to do one
of these two things?

Shri C. Subramaniam: The produc-
tion has increased during this period.
As a matter of fact, now some of the
sugar factories are able to transport
cane from g longer distance because
they have got this concession. There-
fore production has considerably in-
creased in many of the factories.

Shri §. M. Banerjee: I have not
askeq about production. He has pot
replicd to my question at all. I have
not asked about more production. I
have asked about the cost of produc-
tion, whether the cost of production
has been brought down.

Shri C. Spubramaniam: I thought, I
had answered the question; but if the
hon. Member asks the question again
and if I have missed any point, I am
prepared to answer it

Shri S. M. Banerjee: The sugar in-
dustry has been given concession
after concession. Have they reduced
the cost of production after getting
this concession or have they paid
more money to the cultivators?

Shri C. Subramaniam: This has
nothing to do with the cost of pro-
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duction; it is in excise duty that we
have given ocncessions. The cost of
praduction depends on the efficiency
of each mill.

Rice Milis
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Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that orders
have been placed with East Germany
and Japan for the import of six
modern rice millg to increase milling
outturn of rice from paddy;

(b) if so, the estimated capital out-
lay involved thereby. and

(¢) whether these mills will be
operated upon by the newly set up
Food Corporation of India or the
machinery allotted to the State Gove
ernments for setting up the mills in
the co-operative sector?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) The orders have
been placed with West Germany and
Japan for the import of six modern
rice mills to increase the milling out-
turn of rice from paddy.

(b) The estimated fixed capital out-
lay is Rs. 137 lakhs. This amount is
for equipment, land, buildings, silo
construction and other connected
miscellaneous expenditure.

(c) Five of these six modern rice
mills will be operated by the Co-
operative societies in flve Intensive
Agriculture Development Programme
areas while the remaining one rice





